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(d) the steps taken to fill up these seats? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEVl 
SIDDHARTHA): (a) to (df. Information is 
being cdlected from all the StatesAJTs and 
certain other medical institutions and will be 
laid on the table of the House. 

[English] 

Students Appeared In All lndia Medical 
Entrance Examination 

2641. SHRI P.C. THOMAS: Will the 
Minister of HEALTH AND FAMILY WEL- 
FARE be pleased to state: 

(a) the number of students who ap- 
peared in the All lndia Medical Entrance 
Examination held this year and out of them 
how many were selected, State-wise; and 

(b) the criieria adopted to allot them for 
admission in the Medical Colleges? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEVl 
SIDDHARTHA): (a) For MBBSlBDS 
Courses,94,498 candidates appeared in the 
All lndia Entrance Examination conducted 
by the Central Board of Secondary Educa- 
tion (C.B.S.E) this year, out of which 1600 
were selected. For various PG courses, 
18,311 candidates for MDIMSIDiploma 
Courses and 540 for MDS courses appeared 
in the All lndia Entrance Examination con- 
ducted by the All lndia Institute of Medical 
Sciences. New Delhi, this year out of which 
1495 candidates for MDIMSIDiploma 
Coursesand 4 1 candidates for MDS courses 
have been selected. The examination is not 
conducted on State-basis, nor any allot- 
ments are made on State-wise basis. . 

(b) The allotments are made strictly on 
the basis of meritcum-preference as per 
available vacancies. 

Pollution by Fact 

2642. SHRI P.C. THOMAS: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 

(a) whether the Union Government are 
aware that Fertilizers and Chemicals Tra- 
vancore Limited (FACT), Cochin Division 
near Ernakulam, discharges effluents into 
River Chithirapuzha, resulting in damage to 
cash crops and also rendering agricultural 
land uncultivable; 

(b) if so, the remedial steps taken 
thereon; 

(c) whether the Government proposeto 
compensate the losses suff ered by the farm- 
ers; il so, the details thereof; and 

(d) il not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR- 
ESTS (SHRI KAMAL NATH): (a) Yes, Sir. 
Paddy cultivation near FACT Cochin divi- 
sion has been affeobd by the effluent dis- 
charged from the factory. 

(b) In pursuance of the instructions 
given by the Kerala Pollution Control Board, 
the company has installed necessary pollu- 
tion control devices. However, the equip- 
ment does not meet the presribed standards 
at all times. The industrj has beengiven time 
upto December 31, 1991. to improve the 
performance of the effluent treatment plant 
and meet the orescribed standards. 

(c) and (d). No specific demand for any 
compensation has been received by the 
Government. 


